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“2. Submission of learned Counsel for the Applicant is that no District Survey Report
(DSR) has been prepared and that earlier on 23.11.2017 the DSR. was prepared for the area
for the period of five years, which has expired in the year 2022, Without preparing fresh
DSR, the advertisement and e-auction is being done. He has further submitted that e-auction
is being done without adhering to the provisions as prescribed in Sustainable Sand Mining
Management Guidelines 2016 and Enforcement & Monitoring Guidelines for Sand Mining,
2020. He has also submitted that the District Magistrate has added replenishment quantity of
minerals with the quantity at pre-monsoon level and advertised the area for mining which is
in 2 violation of judgment of the Tribunal in the matter of Sudarsan Das vs State of West
Bengal in OA No. 173/2018.

3. The plea taken in the OA raises substantial issue relating to compliance of the
provisions of the Scheduled enactments.

4. Let notice be issued to the Respondents. Applicant is directed to serve the
respondents and file affidavit of service on or before the next date of hearing.

5. The Respondent No. 7. District Magistrate, Banda is directed to file the report at
least one week before the next date of hearing by e-mail at Judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF,

6. List on 26.02.2024.”
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